
1 2 4 

-Clarification rurnished bY 
the Oujarat Electriciy 
BOlrd 00 9.1.1985 ·re,ard­
iDg soil In¥oltiaation and 
COlt e.timatll are UDder 

aaminltioo in the CBA. 

2. Sabarmati Replace- April, 1984 Cilirance from tbe Depart­
meat of Environment and 
tile Gujarat Water and Air 
PoUatioD Clntra) Board 
are awaited. 

ment·cum-Mo.ernisation 
Scheme (Modified) 

Reatontion of the Stoppage of 
COI •• ld EI,reJl It Bartl"lo 

'90. SHRI SUDIDR ROY : Will 
tbe MiDi.tor of RAILWAYS be pleased 
to state : 

(a) whether Ooveromont are aW'ue 
that tbo pooplo and Passengors of 
Bardwln are alitating for restoration 
of tbe stoppale of Coalfield Express at 
Burdwan; 

(b) wbether Government have 
receiYed any letter regarding tbis ; 

(c) if 80. tbe details thereof 
and 

(d) the steps takeD 80 far by 
GOYCfnIDcDt for restoration of tbo 
Itoppale of Coalfield Express at Burd­
wan whicb wa. witbclrawn by tbe Rail. 
WI, authorities lOme time back ? 

THE MINISTER OF llAlLWAYS 
(SUR! BANSI LAL) : (a) to (c l : Yes, 
Sir. I.opreeontationl hayO been received 
rrom varicnu qlarterl ror rCltoratioD 
of atoppap of Coalfield Blpr_ at 
Barddbaman. 

. (eI) 'Iberl i. DO prOpOlal to reatore . 
tbe Itoppap or Coal ... 1' Blprell at 
Barddhlmaa IS COmponlatiDI Dog-atop 

. IDIU ..,ice· bu ......, beea introduc­
ed betwoen BardcIIAI .. aDd Howrab 

on more or less the same tjmings as 
Coalfield Express. 

Realisation of Dues from the Shipping 
Companies Hiring Ships from Shipp­

ing Corporation of India 

691. SHRI RAM BHAGAT PAS­
WAN: Will the Minister of SHIPP­
ING AND TRANSPORT be pleased (0 

. State: 

(a) whether it is a fact that a 
large amount of money is to be realised 
from shipping companies which arc in 
arrears for hirini ships from the Shipp­
ing Corporation of India; 

(b) if so I tbe names or the Com­
panies from whom the dues are to bo 
realised and tbe year from which it is . 
due to tbem ; 

(c) whetber BOY of those com. 
panies are using Shippinl Corporation of 
India's ships at pro8e·nt; and 

(d) if so, the details the reo! '1 

THB MINISTBR OF STATB OF 
THE MINISTRY OF SHIPPING AND 
TRANSPOJlT (SHRI Z.R. ANSARI): 
(a) An amount of a •• 142.52 lakhl ia 
outatandiDI at present from tho 
various SbippiDI companies wbo had 
taken Ihip. on bite from the SbippiDI 
Corporation of India Limited. 




